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NATIONAL COMPANY LAW APPELLATE TRIBUNAL

6TH FLOOR, EZHILAGAM ANNEXE BUILDING, CHEPAUK, CHENNAI, TAMILNADU
DAILY CAUSE LIST DATED 20.02.2026 (FRIDAY)

CHENNAI BENCH (HYBRID MODE)
10:30 AM

Click here to join VC

In the Court of Hon’ble Mr. Justice Sharad Kumar Sharma, Member (Judicial),
Hon’ble Mr. Jatindranath Swain, Member (Technical)

Defective Cases

S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents
1. | Comp App (AT) (CH) No. | Jana Rama Rao & Anr. | Mr. Abhishek
23/2026 Vs Jenasenan
For Condone Delay Elaine Info Solutions
IA No. 279/2026 Pvt Ltd & 6 Ors.
Delay in refiling
IA No. 280/2026
(With Defects)
2. | Comp App (AT) (CH) Pasam Laxmi Srinivas Mr. Ramesh Kumar
(Ins) No. 92/2026 Reddy Chopra
For Urgent listing Vs
IA No. 273/2026 State Bank of India &
For Stay 2 Ors.
IA No. 274 /2026
(With Defects)
For Orders
S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents
3. | Comp App (AT) (CH) The Commercial Taxes Mr. B Vijay Mr. V Manivannan
(Ins) No. 451/2024 and Registration Dept. Mr. G Dinesh Kumar
Govt. of Tamil Nadu
Rep by Assistant
Commissioner,
Pudukkotai
Vs
Mathur Sabapathy
Viswanathan,
Official Liquidator of
Surya Balaji Steels Pvt
Ltd
4. | Comp App (AT) (CH) Government of Tamil Mr. B Vijay Mr. Jayaprakash
(Ins) No. 116/2025 Nadu, Commercial
Taxes and Registration
Dept
Vs
CA. Mahalingam
Suresh Kumar,
Official Liquidator of
Jaimurugan Textiles
Ltd



https://nclat-chennai-bench.webex.com/nclat-chennai-bench/j.php?MTID=mfa4d3c307ccdc967d534a5a5dd9ac994

5. | IANo. 11/2026 KSK Mahanadi Power Mr. Sandeep Bajaj Mr. Y Suryanarayana
(For Amendment) Company Ltd. Mr. Allwin Godwin R1
in Vs Mr. Anirudh Krishnan
Comp App (AT) (CH) V. Venkatachalam, RP R2
(Ins) No. 272/2021 of Raigarh Champa Rail
For Directions Infrastructure Pvt. Ltd.
IA No. 204/2023 & Anr
6. | IANo. 1721/2025 & Union Of India Through | Mr. Avinash Krishnan Mr. Shardul
72/2026 SFIO Ravi Amarchand R1 R12
(For Deletion) Vs Mr. Palash Taing R2 R3
in Satyam Computer R13
Comp App (AT) (CH) No. | Services Ltd & 12 Ors Mr. P Raj Kumar
74/2025 Jhabakh R4
For Stay Mr. Chidambara Sastry
IA No. 751/2025 Sarva R6 R7
For Direction WITH Mr. Pranav
IA No. 1398/2025 Gopalakrishnan R9
Mr. Vinod kumar R11
7. | Comp App (AT) (CH) No. | Union of India Through | Mr. Avinash Krishnan Mr. Palash Taing R2 R3
75/2025 SFIO Ravi
For Stay Vs
IA No. 752/2025 Maytas Properties Ltd
& 6 Ors.
WITH
8. | Comp App (AT) (CH) No. | Union of India Mr. Avinash Krishnan Mr. Palash Taing R2 R3

80/2025
For Stay
IA No. 783/2025

Vs
Maytas Infra Ltd &
12 Ors

Ravi

Mr. Raymond Albyness
R6

Mr. Abhishek
Jenasenan R8

For Admission (After Notice)

S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents
9. | Comp App (AT) (CH) Regional Provident Mr. K Ramu Mr. Bijoy P Pulipra R1
(Ins) No. 279/2021 Fund Commissioner, Mr. R Vishnu Mr. Pradeep Joy- R2
To Dispense with EPFO Mr. P Elayarajkumar
IA No. 601/2021 Vs R3
For Stay Bijoy Prabhakaran Mr. Jerin Asher Sojan
IA No. 603/2021 Pulipra, RP of PVS RS5
Memoial Hospital Pvt
Ltd & S Ors
10. | Comp App (AT) (CH) No. | Beena Thomas Mr. Pranava Charan Mr. Mohan Pulickkal
62/2024 Vs R1- R3
For Stay Mohamed Biju & 2 Ors
IA No. 880/2024
11. | Comp App (AT) (CH) State Tax Officer Mr. EK Kumaresan

(Ins) No. 219/2024
For Stay
IA No. 585/2024

State Goods and
Services Taxes Dept.,
Ernakulam
Vs
Dileep KP, RP of
Nucleus Premium
Properties Pvt Ltd &
Anr

WITH




12.

Comp App (AT) (CH)
(Ins) No. 222/2024
For Stay

IA No. 592/2024

Arjun SV, Rep by PoA
holder, Anoop Jain &

4 Ors

Vs

Dileep KP, Chairman of
the Monitoring
Committee & Anr.

WITH

Ms. Lily Francis

13.

Comp App (AT) (CH)
(Ins) No. 298/2024
For Stay

IA No. 788/2024

Dr. Jose Paul and
Marina Jose & 10 Ors.
Vs

Dileep KP, RP of
Nucleus Premium
Properties Pvt Ltd

WITH

Mr. Pradeep Joy

14.

Comp App (AT) (CH)
(Ins) No. 318/2024
For Stay

IA No. 845/2024

Mathew Francis Alpatt
& 17 Ors.

Vs

Dileep KP, RP of
Nucleus Premium
Properties Pvt Ltd

Mr. Pradeep Joy

15. | Comp App (AT) (CH) Pankaj Dhanuka, Ms. Madhupreetha Mr. Puneet Yadav- R1
(Ins) No. 470/2024 Liquidator of Lanco Elango Mr. Shah Rukh
Kondapalli Power Ltd. Ahmad- R2
Vs
Lanco Kondapalli
Power Ltd & Anr.
16. | Comp App (AT) (CH) PTC India Limited Mr. Prahalad Bhat Mr. Edward James

(Ins) No. 305/2025
For Stay
IA No. 898/2025

Vs

Ravi Shankar
Devarakonda, RP of
Meenakshi Energy
Limited

17. | Comp App (AT) (CH) State Bank of India Mr. Edward James Mr. Prahalad Bhat
(Ins) No. 307/2025 SAMB-II
Vs
PTC India Limited
18. | Comp App (AT) (CH) FISmidth Pvt Ltd Mr. T Ravichandran Mr. Akhil Bhansali
(Ins) No. 322/2025 Vs
For Interim N Veera Pandian
Injunction Liquidator, Sical Iron
IA No. 978/2025 Ore Ltd.
19. | Comp App (AT) (CH) Lanco Kondapalli Mr. Puneet Yadav Mr. Sameer Kumar R1
(Ins) No. 538/2025 Vs Ms. Madhupreetha
For Stay MCM Pacific Pte Ltd & Elango R2
IA No. 1516/2025 Anr.
WITH
20. | Comp App (AT) (CH) Lanco Kondapalli Power | Mr. Puneet Yadav Ms. Madhupreetha
(Ins) No. 540/2025 Ltd Elango R2
For Stay Vs
IA No. 1518/2025 MCM Pacific Pte Ltd &
Anr.
WITH
21. | Comp App (AT) (CH) Lanco Kondapalli Power | Mr. Puneet Yadav Ms. Madhupreetha

(Ins) No. 541/2025
For Stay
IA No. 1520/2025

Ltd

Vs

MCM Pacific Pte Ltd &
Anr.

Elango R2




22.

Comp App (AT) (CH)
(Ins) No. 40/2026
For Stay

IA No. 100/2026

R Sadasivan
Liquidator of Surana
Industries Ltd (In
Liquidation)

Vs

Ritesh Rai

Suspended Director,
RKKR Steels Pvt Ltd &
Anr

Mr. J Manivannan

For Hearing

(Ins) No. 112/2024
For Stay
IA No. 300/2024

of Greater Mumbai
Vs
Abhilash Lal, RP of
Seven Hills Healthcare
& Anr.

WITH

Mohan

S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents
23. | TA (AT) No. 85/2021 Ramgad Minerals & Mr. AM Ilango Ms. Fereshte Sethna R1
(Comp App (AT) No. Mining Ltd R2
173/2019 Vs
For Stay I.G Kashinath & 4 Ors.
IA No. 2070/2019 WITH
24. | TA (AT) No. 86/2021 Ramgad Minerals & Mr. AM Ilango Ms. Fereshte Sethna
(Comp App (AT) No. Mining Ltd R1 R2
174/2019 Vs
For Stay I.G Kashinath & 4 Ors
IA No. 2073/2019)
25. | TA (AT) No. 257/2021 Acme Chem Ltd & Anr. | Mr. Ravi Rajagopalan Ms. Abilasha
(Comp App (AT) (Ins) Vs Sharavath R1 R4
30/2021 Grove Ltd. & 3 Ors. Mr. T Ravichandran R2
For Exemption Mr. PV Dinesh-R3
IA No. 71/2021
For Stay
IA No. 72/2021)
26. | Comp App (AT) (CH) KM Abdulla Ms. Telma Raju Mr. Vinod PV
No. 57/2021 Vs
Kerala Chamber of
Commerce & Industry
27. | Comp App (AT) (CH) Sitalakshmi Mills Mr. Niraj Kumar Singh | Mr. Ravi Rajagopalan R1
(Ins) No. 318/2021 Vs
For Stay TV Balasubramanian,
IA No. 663/2021 RP of Solingar Textiles
Ltd. & Anr
28. | Comp App (AT) (CH) Koteswara Rao Mr. Ravi Rajagopalan
(Ins) No. 330/2021 Karuchola, RP of
Viceroy Hotels Ltd.
Vs
Asset Reconstruction
Company (India) Ltd &
2 Ors.
29. | Comp App (AT) (CH) Kandula Uttam Reddy Mr. Anant Merathia Mr. D Srinivasa Rao R2
No. 108/2022 & 2 Ors.
For Stay Vs
IA No 917/2022 D Tej Kumar & 51 Ors
For Urgent Hearing
IA No. 72/2023
30. | Comp App (AT) (CH) Municipal Corporation | Mr. Arun Karthik Mr. Ashwin Shanbhag

R1
Juris Corp- R2




31.

Comp App AT) (CH)
(Ins) No. 200/2024
For Exemption

IA No. 545/2024

Municipal Corporation
of Greater Mumbai

Vs

Abhilash Lal, RP of
Sevenhills Healthcare
Pvt Ltd & 2 Ors.

WITH

Mr. Arun Karthik
Mohan

Mr. Ashwin Shanbhag
R1

Juris Corp &

Mr. Avinash Krishnan
Ravi- R2

Mr. Abhishek
Jenasenan- R3

32.

Comp App (AT) (CH)
(Ins) No. 216/2024
For Exemption

IA No. 578/2024

Municipal Corporation
of Greater Mumbai

Vs

Abhilash Lal, RP of
Seven Hills Healthcare
Pvt Ltd & 2 Ors

WITH

Mr. Arun Karthik
Mohan

Mr. Ashwin Shanbhag
R1

Juris Corp &

Mr. Avinash Krishnan
Ravi- R2

Mr. Abhishek
Jenasenan- R3

33.

Comp App (AT) (CH)
(Ins) No. 236/2024
For Stay

IA No. 627/2024

Municipal Corporation
of Greater Mumbai

Vs

Abhilash Lal, RP of
Sevenhills Healthcare
Pvt Ltd & Anr.

WITH

Mr. Arun Karthik
Mohan

Mr. Ashwin Shanbhag
R1

Mr. Avinash Krishnan
Ravi- R2

34.

Comp App (AT) (CH)
(Ins) No. 237/2024
For Stay

IA No. 628/2024

Municipal Corporation
of Greater Mumbai

Vs

Abhilash Lal, RP of
Sevenhills Healthcare
Pvt Ltd

Mr. Arun Karthik
Mohan

Mr. Ashwin Shanbhag

WITH
35. | Comp App (AT) (CH) Dr. Renuka Rani Mr. Dwarakesh Mr. Ashwin Shanbhag
(Ins) No. 253/2024 Maganti Prabhakaran R1
For Exemption Vs Juris Corp &

IA No. 680/2024
For Stay
IA No. 681/2024

Abhilash Lal, RP &
2 Ors
WITH

Mr. Avinash Krishnan
Ravi- R2

Mr. Abhishek
Jenasenan- R3

36.

Comp App (AT) (CH)
(Ins) No. 256/2024
Leave to file

IA No. 685/2024
For Exemption

IA No. 686/2024
For Stay

IA No. 687/2024

Dr. Renuka Rani
Maganti
Vs
Abhilash Lal, RP &
2 Ors

WITH

Mr. Dwarakesh
Prabhakaran

Mr. Ashwin Shanbhag
R1

Mr. Abhishek
Jenasenan- R3

37.

Comp App (AT) (CH)

Jitendra Das Maganti

Mr. Dwarakesh

Mr. Ashwin Shanbhag

(Ins) No. 462/2024 Vs Prabhakaran
For Stay Abhilash Lal, RP of
IA No. 1261/2024 SevenHills Healthcare
Pvt Ltd
38. | Comp App (AT) (CH) Employees’ Provident Mr. R Vishnu Mr. VVSN Raju R2

(Ins) No. 290/2024
For Direction

IA No. 761/2024
For Stay

IA No. 764 /2024

Fund Organisation
Rep. by its Regional
Provident Fund
Commissioner

Vs

Kanakadhara
Ventures Pvt Ltd, Rep
by its Liquidator
Rajesh Chillale & Anr




39. | Comp App (AT) (CH) Sai Baba Business Mr. AK Vijay Maghesh Ms. Elamathi MS

(Ins) No. 297/2024 Solutions Pvt Ltd
For Stay Vs
IA No. 787/2024 S. Rajendran, Former

RP, PRC International
Hotels Pvt Ltd

INSTRUCTIONS FOR SMOOTH VC HEARINGS

1.

2.
3.

oo

Upon clicking the join button, the Learned Advocate/Authorized Representative/Party-in-Person shall enter the following
particulars: - (a) Item No. (b) Name (c) Appellant / Respondent / Party-in-Person
In case of mentioning, the Learned Advocate/ Authorized Representative/ Party-in-Person shall enter “Mentioning-Name”.
After joining, it must be ensured that the video is always on ‘OFF’> mode and the Mic is always on MUTE mode. Video should
be switched ON only by the Counsel for the parties/litigants to a case, when the concerned Item No. is called for hearing and
Mic should be UNMUTED only by the party speaking. All other participants shall keep their respective Mic MUTED.
Detailed instructions for joining video conferencing are made available at:
https://nclat.nic.in/sites/default/files/2023- 11/Instructions%20for%20joining%20Video%20Conferencing.pdf
The appearance slips may be sent at: vcnclatchennai5@gmail.com
Kindly follow the above instructions for joining video conferencing available on the website of the NCLAT.
For any technical support Parties may contact the following officials during the office hours on working days:
VC Support — Ms. Anusha, Ms. Hemavathy Krishnan and Mr. Ram Prasath B.
(044-28880500), or through email on e-mail ID: vcnclatchennai5@gmail.com
Copy to: By the order of Hon’ble Member (Judicial)

Chennai Bench

1. Notice Board
2. Website: www.nclat.nic.in
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